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RBSUME' OF WORIt DONE BY LOIt SABIIA D'DRING THE FIFIlI ~ 
OF FIFIlI LOIt SABRA JVLY-SEPTBMBER, 19'72 

I. DURATION OF SBSSION 

3 ISt July. 1972 

4th September, 1972. 

Date of commencement. 

Date of adjournment line die 

Date of prorOgati on 

Num ber of days of sitt; ngf 

Number of hotml of sittings 

• 6th September, 1972. 

25 

Subject 

Reported un'precedented 
p:Jlice atrocittes resulting 
In killing of Delhi HOme-

r ~ SUI.t( officer, Po-
lice firing and Iathi 
charge seriously injuring 
more tban three hundred 
penons at Shahdara and 
Government's failure to 
check the same. 

1,S6 hoars and 30 minutes. 

2. ADJOURNMENT MOTION 

Names of Members 

Sarvashri S. M. Banerjee, 
Dinen Bhatt charyya , 
Krishnan Manoharan, 
D. Deb Ja,gannathrao 
Joshi, ]yotJrmoy Bosu 
and Samar Mukherjee. 

Date On R£marks 
whicb 
brouaht 
before 
the 
House 

21-8-72 The Speaker gave 
his COnsent. Leave 
asked for by Sbri 
S. M. Banerjee wu 
oPPosed. Members 
in favOUr ulr;ed to 
rise in their pllcea. 
As leas than so 
Members rose, the 
Speaker declared 
that leave wl& not 
lJ'anted. 
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4. CALLING ATTENTION STATEMENTS 

'SI. 
No. 

Brief Subject Name of the Member Name of the Minister Time 
who called atteD- takea 

tion Date of statement 

H. M. 

I. Rise in prices of essential Shrl S. M. Banerjee Shri Y. B. CIavaD 0 '45 
commodities iocrludlng 
food articles. 31-7-1972 

2. Murder of some trade Shri Madbu 
unionists in Chinburi Dandavate 
Treepit Colliery at 
AIansoI. 

3. Burning alive of 10 Hari- Shri Hari Singh 
jans in MlChhariya 
Villqe of U.P. 

4. Diaamtent 1m0Dl Tea- Shri Babhi Nayalt 
eben of Delhi Uni-
versity over settinl uP. 
of CoOege Council •• 

5. Fraud committed by  Shrl Piloo Mody 
Bellapur Sugar Indus-
tries Ltd., on Share-
holden. 

.6. Failure to complete Far- Shri Samar Guha 

AI ~ t ~ ::.:t:; 
adequate Ganaa water 
into river liooghly. 

Shrl R. K. Khadilkar . 0 "40 

1-8-1972 

Shri Ram Niwas I • 28 
Mirdha 

2-8-1972 & 10-8-72 

Prof. S. Nurul Hasan o' 42 

4-8-1912 

Shri K. C. Pant 0 'S3 

11-8-1972 

Shri Baiioath Kureel 

16-8-1972 

1.03 

,. Smualing by a section Shri Vikram Mabajan Sardar Swaran SinJb 
of COnsular officials 

0'10 

representing European 17-8-1972 
countries in Calcutta. 

a 
IS. Crisis in powerloom in- Shri ~  

duatry in Maharashtra. Dbamaruw 
Shri L. N.Mishra 

18-8-1972 

0·22 

9. Demand of Cement Shri Shyam Sunder Shri R. K. Khadilkar 0  . 29 
worken for interim Mohapatra 
relief. 21-8-1972 

10. Demand of the employees Shrl Dioen 
of Reserve Bank of India, Bbattac:harya 
Calcutta. 

1 I . Recent moves to undo Shri Shyamnandan 
the policy of Pro- Mishra 
hibition. 

12 

Shri K. R. Ganesh 

25-8-1972 

Shri D. P. Yadav 

28-8-1972 

0'45 

0'31 



$. DIVISIONS 

-----------------------
Number 0( DiviliODI held 10 

6. FINANCIAL BUSINESS ... 
Subject 

Supplementary Demands for 
Grants in respect of the 
Budget (General) for 1972-73-

Date or Date or 
prcaenta- diacusslon 
tion 

22-8-72 29-8-72 Discussion and vot-
ing on Supple-
mentary Demands 
for Grants 
(General). 

Time 
taken 

H.M. 

1'$7 

7· LEA VB OF ABSENCE 

·Sl. Name of Member Period for which leave Date when len'll 
No granted granted 

I. Shri D. P. Jadeja 10-4-72 to 1-6-72 } 2. Shri M. S. Sanjeevi RIo 31-7-72 to 18-8-72 28-8-72 

3· Sbri Cwldu La} CbaDdrakar 31-7-72 to 1-9-72 

;' 1.",' '" , 'I 
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(II) ModOll IIIlder Rule '388 for IUlpeu.lfOll orrule 

Brief subjeCt Member Date on 
which 
motion 
moved. 

Time 
taken 

H. M. 

Su spension of rule 338 in its Shri R. D. Bhandare. 9-8-1972 
application to the motion 
for rescission of the deci-
~ ono t e Houseadopting 
amendment for reference 
of the Disturbed Areas 
(SpeCial Courts) Bill, 1972 
to a Ioint Committee 

9. OATH OR AFFIRMATION 

SI. 
No. 

Name 

I  • Shrimati Maya Ray 

2. Shri Rarnsingh Bhai 
Varma 

Constituency State 

Raiganj West Bengal 

Indore Madhya Pra-
dcsh 

Language of 
oathl 

affirmation 

n ~  (lifr-
mation) 

Hindi (tifr-
mation) 

, 

Remarks 

~ ~  

Date 

?J "7"'72 

31-7-72 



10. OBITUARY RBFBRENCES 

S I. N III ~ 11 j P miculars Dlte of death Date on which Time taken 
N). of M!mJ!rship reference made 

Remarks 

~I 2 3 4 5 6 
---------------------------------------

I. His Majesty the King 21 -7-72 
-L Jigme D.)rji Wangchuk 
r of Bhutan 

':ShriIndulal Yajnik, 17-7-72 
V· sitting Member of 

LokSabha 

3. Shri GhulamMohamld 
BU9hi, Member of the 
F.)urth Lok Sabha 

i 4. Shri R iI1l1n and a D1S, 
",I M:m;er of the First 

LokSabha 
,1/ . 

50' ShrlJ. K.Choudhary, 
N' M :mberofthe Fourth 

L'1kSabha 

f 
6. Dr. D:llram Prakash, 
M !mb:r of the Consti-
tu:nt A'sembly and 
PrlvisionalParliament 

7,r'Shd hWlr M Irandi,sit-
V ting M:m'lerof Lok 

Sabha 

jShrlm1ti Minimata 
, Ag!m D 158 Guru, Sitt-
in, M:mberof Lok 
Sabha 

15-7-72 

16-7-72 

6-7-72 

31-7-72 

7-8-72 

11-8-72 

,. Dr. A. G. Sonar,sittin, 19-8-72 
/ M,mher of LokS.bha 

31-7-72 

31-7-72 

31-7-72 

2-8-72 

2-8-72 } 
7-8-72 

21-8-72 

H. M. 

0-39 

0-10 

0-:18 

0-2] 

I 

After obitu-
ary refer-
ences, the 
House was 
adjourned 
fortheday. 

After obitu-
ary refer-, 
cnccs, the 
Houle was 
adjourned 
for thed.y. 
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I :a 3 4 , 6 

H. M. 
/-Shri M. SuryanArayana 18-8-731 ~  0-08 

Muni, Member of 
Second, Third and 
Fo rth Lot Sabha 

hri M. Shankaraiya, 
Member of the PrQvi-
sional Parliament, Se-
c:md and Third Lok 

22-8-721 28-8-72 0-05 

Sabha 

12. MajorHarinder Singh, 31-8-72 1-9-72 0-08 
Member of the Central 'f..-LegislativeASlembly 

13. ShriN.MadhavaRau, I 
Member oft he Consti- 28-8-72 2-9-72 0-04 

'I-tuentAssembly 

II. PAPERS LAID ON THE TABLE 

(i) By Government 331 

(ii) By Private Members I 

12. pERSONAL EXPLANATION UNDER RULE 357 

Brief Subject Name of Member 
who madethe 
personal 
explanation 

Date TiD".l:ul{n 

------------------------------------------------------------------
Certain remarks attributed to Shri 
Atal Bihari Vajpayee bY the Prime 
Minister in her speech in the 
House on 31-7-72 

Shri Atal Bihari Vaj- I -@-72 
payee 

13. PETITIONS 

Pre,ented by Members . 

H.M. 

c-06 

2 
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IS. QUBSTIONS 

(I) ~ e  

Numbor of Questions put down in Question Lists 

Number of Questions orally anSwered 

(II)U .. ~ 

17S 

Number of Questions put down ill Question Lists and written answen furnished 4,379 •• 

Number of Questions put down in Question Lists 

Number of Questions orally n e~  
" 

" 

6 

6 

·Includes 4 Starred Questions withdrawn by the Memben/Transferred from one 
Ministry to another Ministry. ' 

.·lncludes lQ3 Unstarred Questions deleted or withdrawn by the ~ en or trans_ 
ferred from one Minist:ry to another Ministty, • 

, 
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16. RESIGNATION BY MEMBER 

-------------------------------------------------
Name 

Shri S. M. Krishna 

<-

State Constituency Date of 
resigna-
tion 

Dato of-
announCtl: 
ment in 
the 
HoUle 

---------------------
Mysore Mandya 

"t'o ... 
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19. STATBMENTS BY MINISTERS 

(I) Suo-motO .tat ...... ta made/lald 
_du nale 372 

Subject 

2 

Incident that occurred in the Willing-
don Hospital on the 16th May, 
1972 relating to a Member of Lok 
Sabha 

Agreement on Bilateral Relations 
between India and Pakistan signed 
at Simla on 2-7-72 

Drought condition in the country 

Glv=rnment business for the week 
commendng the 7th August, 
1972 

Cllrrent sugar situation 

Attempt on the life of the Chief 
Minister of Nagaland 

Government business for the week 
commencing the 14th AUillSt, 
1972 

Name of Minister 

3 

Shri Uma Shankar 
Dikshit 

Sarder Swaran 
Singh 

Shri Fakhruddin 
Ali Ahmed 

Shri Raj Bahadur 

Prof. Sher Singh 

Shri K. C. Pant 

Shri Raj Bahadur 

11. Asians in Uganda Shri SlIrendra Pal 
SiDah 

Jlo. 

Criticality of the fint unit of the 
Rajasthan Atomic Power Project 
located at Rawatbhata 

Crash of Indian Airlines Fokker 
Friendship aircraft on 11-8-72 

Glv=rnment busineSi for the week 
commencing the 21St August, 1972 

Shri K. C. Pant 

Dr. Karan Singh 

Shri Raj Bahadur 

.. I2. m ~ on of four Interim Reports Shri Fakhruddin 
by the National Commission on Ali Ahmed 
Agriculture 

-Statements were laid on the Table. 

.. . 

Date Time 
taken 

4 

4-8-72 ./ 

9-8-72 

10-8-72 

n-8-12 

16-8-72 

~ " 

5 

H.M. 

o· 14 

0'01 

o· 10 

0'02 

0'23 

0'04 

0'02 

0'05 

0'08 



1 3 4 5 

H. M 

13· GOvernment business for the wetk Shri Raj Bahadur 26-8-72 V 0'09 
commencing the 28th AUSllst, 
1972 

14· Sugar and sugarcane policy Shri Falthruddin 
Ali Ahmed 

~  o"ro 

IS· FixatioJl of sitting of the House 
on Saturday, the 2nd September, 

Shri Raj Bahadur 30-8-72 

1972 

16. Meeting of the Representatives Of 
India and Pakistan held in New 
Delhi between the 2Sth and 29th 

Slll'dar Swatan 
Singh 

30-8-72 0·06 

August, 1972 

17· Declaration of the Naga National 
Council and certain other associa-

Shri K. C. Pant 1-9-72 0'03 

tions as unlawful associations 

-18. Drought condition in the country Shri Fakhruddin 
Ali Ahmed 

2-9-72 o'oS 

-19. Alleged harassment and ill-treatment Shri K. C. Pant 2-9-72 0'20 
meted ONt to Shri Ajit Kumar Saha, 
M.P., by the ~ Staff and 
Police at Asansol RBi way Station 
on 29-6-72 

20. Fixation of sitting of the House on 
Monday, the 4th September, 1972 

Shri Raj BahaduT 2-9-72 0·11t 

21 .. Asians in Uganda Sardar SWaran Singh 4-9-72 0'36 

• Statements were laid on the Table. 

(ii) Statement uDder.RuIe 1f9 

SubjeCt ~e of Member DatM! Time taken. 
~

H. M. 

Resignation from the o1ftCe Of Mtiuster Shri K. 'H.nuinanthafya31-7-72 0'04 
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(nf) 'Stat_eat ail"er 'DlreetlbD. US 

Brief Subject 

Certain information given by the 
Minister of Petroleum and 
Chemicals in the House on 4th 
and 18th August, 1972 about 
the purchase of shares of Balmer 
Lawrie & Co. 

----------_. __ . 

Name of 
Member who 
raised the 
matter 

Minister who 
replied 

Shri Shri H.R. 
Shyamnandan Gokhale 
Mishra 

Date 

4-9-72 

~ ... 
t,:c;, 

Time 
taken 

H. M. 

(iv) StatelDent correcting Information rellU"dJnl Starred QUHtfolllllllder 
DIJ'ection 16 

----------------------------------
Brief Subject 

"Correcting the answer given on 31-7-
72 to Starred Question No. 14 re-
garding the behaviour of Doctors 
in Delhi hospitals with victims of car 
accident. 

·Statement was laid on the Table. 

Name of Minister 

Shri Uma Shankar 
Dikahit 

Date 

16-8-72 

Time 
taken 

H. M. 

0'01 



20. STATEMBNT SHOWING TIMB TAKEN ON VARIOUS KINDS OF 
BUSINESS 

Business 

ADJOURNMBNT MOTION 

'BILLS_ 

(a) Government Bills 

(b) Private Memben' Bills 

BUDGBT-

G:neral Budget 

CA.LLIN3 ATrENrION NOTICES (Rule 197) 

DISCUSSIONS-

(a) Half-an-Hour Discussions (Rule 55) 

(b) Short Duration Discussions (Rule 193) 

'MOTIONS (Rules 191 and 342) 

'QUESTIONS 

. RESOLUTIONS-

(a) Statutory Resolutions 

Time 
tlken 

H. M. 

0'05 

-45'06 

7'23 

1'57 

7'48 

4'21 

20' IS 

24' 30 

22'40 

• 

Percentage 
to the 
total time 

0'1 

28,8 

4'7 

1'2 

5'.0 

2,8 

12'9 

15'7 

14'5 

(b) Private Memben' Resolutions 5'00 3'2 

''STATBMBNTS (Rules 199, 357, 372 and 377 and Directions 
16andns) ...•... , 3'56 2'5 

-OTHER MATTBRS such as Oath or Affirmation, Papen laid on 
the Table, Obituary Referencca, Privilege issues, Points of 
Orden etc. 13'29 8·6 

TOTAL 156'30 100'0 

-Joint ~ on took place on StatutorY Resolutions [CIitk Statement 17(i), p. 221 
'and m3tiollS for consideration of the connected Government Bills (flid, S. Nos. 16 and 31 
-of Statement 3(i). pp. 2-8]. TIme taken on joint cUscuasion has been shown under 
(()overnment Bills. 
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